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Applicant by Ms.
for shri S.P. Saxena. Respondents by

shri R.R. shetty.

shri shetty states that a
en filed before the High

petition has be
granted on

Court and a stay has been
09.10.2003 against the order of the
Tribunal. Under the circumstances, the
c.p. does not stand. The Learned
counsel for the applicant has no

t
obJect1on to it.

Contempt Pet1twon is disposed
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